
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
SHAHDARA DISTRICT, KARKARDOOIVIA COURTS, DELHI

OBDER
Due to official exigency, it is hereby directed that in the event of any official (Civil Nazir/Nalb

Nazir) posted in the courts happens to be on leave or not available for any reason, following
arrangements of link Civil Nazir/Nalb Nazir is made with immediate effect for smooth functioning of the
courts :

- - -. . - _,- .-. _.-__ --_- W. __ _-. __T_...._..__.___..___......._._._
S.No Name of the officials {Nome of 1*‘ Link ‘Name of 2'” Link

lI - e . .. . .- .__ _..i.__..____ _.._ ._.. .._.. _ ., __. _. ..- .
1 Sh. Surinder Kumar, Civil Na2irISh. Naresh Kumar Sonl, Civil Sh. Suresh Kumar, Civil

_L

posted in the court of undersigned jNazir posted in the court of Sh ,l\-lazlr posted in the court of
=Deepak Sherawat, SC] Dr. Tarun Sahrawat. PO

C C. . 7' _. _ _._. _. -. _ _ _ J’""_°T._.- __s___._ _T_. . . . -_i

2 Sn. Naresh Kumar Soni, Civil Nazir Sh. Suresh Kumar, Clvil Nazir Sh. Prem Chand, Civil Nazir
_ 'pOStEd in the court of Sh. Deepaklposted In the court of Dr. Tarun posted in the court of M5.

Sherawat, SCJ lSahrawat, PO MACT Akrlti Mahendru, AC]. ._ _ _.1__._____ ___ ._ ..__ . __.._..__.____.__._.____
3 Sh. Suresh Kumar, Civil Nazir=Sh. Prem Chand, Civil Nazir Sh. Sudutt Kumar. Clvil

posted in the court of Dr. Taruniposted in the court of Ms. Akrlti Nazir posted in the court of
Sahrawat, P0 MACT IMahendru, AC] Sh. Ramesh Kumar-ll, AD]-Q1

4 Sh. Prem Chand, Civil NazirISh. Sudutt Kumar, Civil Nazir Sh. Ravi Dutt Sharma, Nalb
posted in the court of Ms. Akritifposted in the court of Sh. Ramesh Nazir posted in the court of
Mahendru, AC] tKumar-ll, ADJ-O1 _1_Sh. Ankurjain, ADJ

. ..._ t’ .._ __....__ __._ . S .__.. ._.. ___- _._..t._,..i___i_..i.__€__.___.__...‘

5 Sh. Sudutt Kumar, Civil Nazir-Sh. Ravi Dutt Sharma, Nalb Nazir_Sh. Ravi Kumar Dubey. Naib
posted in the court of Sh. Rameshlposted in the court of Sh. Ankur|Nazir posted in the court of
Kumar-ll. AD]-01 jjain, ADJ l Ms. Kiran Bansal, oi, cc-2.. .. _.. . _... 1. _...-_ _ ._ _ .__. .__. _._..,_.,_._.-_______._..___..._.__

6 Sh. Ravi Dutt Sharma, Nalb NazirqSh. Ravi_Kumar Dubey. Nalb Nazir’Sh. Atul Kumar, Nalb Nazir
posted in the court of Sh Ankur posted in the court of Ms Kiran posted in the court of Sh.
Jain. ADJ Bansal. DJ. CC-2. _. _..__. _,.__ . .._.. ._... _ T. ._Aakash Mohan Slngh. Cj

7 Sh. Ravi Kumar Dubey. Nalb Nazirjgh. Atul Kumar. Nalb Nazir posted Sh. Achal Slngh. Nalb Nazir

st

posted in the court of Ms Kiran in the court of Sh Aakash Mohan posted in the court Of M5-
Bansal DJ CC 2 Slngh. C] Nidhl Bala, MM (MC-03)

8 Sh Atul Kumar, Nalb Nazir p0sted,Sh Achal Slngh. Nalb Nazir Sh. Sethl, Nalb Nazir posted
in the court of Sh. Aakash Mohan-posted in the court of Ms. Nldhiln the court of Sh. Bl'lj'8SI‘l.
Slngh. Cl <Bala. MM (MC-03) ( Kumar Garg. DJ CC-01

9 Sh. Achal Singh, Nalb Nazir posted Sh. Sethi, Nalb Nazir po ed in Sh. Anand Parkash, Nalb
in the court of Ms. Nidhl Bala. MMjthe court of Sh. Brljesh l<umar!Nazir posted in the court ofi
(MC-03) ;c-larg, oi cc-01 lsh. tllmanshu Ramon Slngh.. l JSCC/ASCJ/GJ

, _ _ __ .. .._ _..._4._ ._. __._.___. ..... ..._ . . .. .._..._._..__i.-._...____.__.._
1o Sh.Sethi, Nalb Nazlrposted in the§Sh. Anand Parkash, Nalb Iiazrr Sh. Surinder Kumar, Civil

court of Sh. Brijesh Kumar Garg, D] 5 posted in the court of Sh. Nazir posted in the court of
CC-01 ;Hlmanshu Raman Slngh. - undersigned

EJSCC/ASCJIGJ - r 3
_ _. 1 ,.._. _.. i. i _.. __~- i- _-- .-_ --k -~ —- I

11 Sh. Anand Parkash, Nalb Nazir§Sh. Surinder Kumar, Civil Nazir Sh. Naresh KumarSoni. Civil;
posted in the court of Sh.lposted in the court of. Nazir posted in the court of
HIfTi8l'\SI'\U Raman Singh, , undersigned j Sh. Deepak Sherawat. SC]
JSCC/ASC]/G] L L_ __ ,_ , _ _ _ ,_ __ ___ __,_ __.___. .._.. -._..._...._...______.._l
Non-compliance of the above directions or immediate proceeding on leave shall be viewed

Seriously and the official shall be liable for suitable disciplinary action.

menu H gm)
Principal Distri Sessions Judge

an Shahdara Dist lct. KKD Courts; Delhi.
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. *9” \\\Copy forwarded for information and necessary action to: "\ ‘if-
. The Principal District & Sesslonsludge (HQ). Delhi. \\“‘ '
. The Admn. Officer (Judi.), Admn. iii, O/o Ld. Principal District & Sessionsjudge (HQ), Delhi.
. The Oificer~ln-Charge, Administration Branch, Shahdara District Karkardooma Court, Delhi.
. The Accounts Officer, Accounts Branch. Shahdara District. Karkardooma court? Delhi.
. Orficers/Officials concerned.
. Dealing Officials Personal FlleILeave/CR.
. Dealing Official, "LAYERS" Seat, Administration Branch, Tis Hazari Courts, Delhi.
. P5 to the undersigned.

k/Website Committee, Tis Hazari Courts/Karkardoorna Courts, Delhiir./Principal Distr c Sessions judge
Shahdara gsitfizt, KKD Courts, Delhi.
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